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CP No. 134/ALD/2017,C.A. (CAA) No. 115/ALD/2017

Sri Saurabh Kalia for the petitioner. Sri Ajay Kumar Singh, proxy for the
Income Tax Department, Sri Krishna Agarwal.

The counsel for Income Tax Department seeks time to file
formal reply/comments of the Income Tax Department in respect of
present Company Petition. Hence, time is granted.

The matter to be listed on 19" February, 2018.
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